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( NaTT ONAL SONG - VANDE MATR:M )
QQIJ&EEE(JHQQ@E&QQE%
¥. The House tgo Mmake references
PrOf - P - R -

ri Sultan rar Khan, Ex~Members
ler vidhan Sabha from 1952 %o 1956, ‘
QUESTIONS
2 Questions entered in 4 Seéparate list to be askeq and
answers given.
ANNQUNCEMENT BY H.S.
3.

Hon, Speaker to make anNnouncement vy
Sence of gn

egarding leave of
t. Tajdar Babar,M.1,
Of the House,

from the Sitting

ol
PAPERS T LBE L.ID oy LIS TABLE

4. Shri Madan Chierf Minister, to lay on the

Table of +h Y of 'The Delhi

Capital Terr;

Finance Commy ssjion
ritory of De 1hi j
Service) Rules, 1994,

Se Matters +o be raiseq by Members given in 3 Separate Iist,
HQESEN’.[‘.’\TI OoN or THE REPORT or
B.@J.N&‘ESL..*"Q‘{I.QQEY_ SOMITTEE
6 -

Dr; HarShvardhan 3
Shri Ramyir Singh Bidhuri

to present the Ei
Business Advisory

PRESENTATION op

ghth Report of the
Committes,

THE REPCRT OoF con

IMITTEE o
e MEMBERS ' BILLS anD RESOLUTIONS —
7. Shri Nind Kishore Garg
Shri o.p, Babber .

to present the Sixth Report of the
Commi tteea on Private HMembers ! Bills
and Resolutions.
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10.

ll.

12,

13.

Shri Rajendra Gupta (Malviya

Shri satjisp Chandra Khandelwa) tO move the

motion

Shri Rajesnh Sharmg y
Shri Nand'KiShore Garg!

Commi -+ es on
Institutions
by the Next sessjiop n

Lokayukta and Upalokayukta Bill;:

Harshvardhan to inove Eor leavye to introduce
lhji Artificial Insemination (Human) Bill,

Dr, HarShvardhan to move for leave ] introduce
i i ] and Non-SmokerS
Bili,

ALl50 t+o introduce the B1l].,
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Shri Ram Bhaj ;

Shri Mewa Ram “ya s

Shri o, p, Babber ;

Shri Jeet Ram “olanki -

Dz, Gyan Chang .

to raise Short Durntinn Dincyss.
Criminalisation Of politics
to 'Tandoor Kanq:',

P.N, GUPTA
SECRETARY

following

leave to introduce
1995



